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Guidelines Regarding Hoisting of National 

Flag on Republic Day 

1069. SHRI O. RAJAGOPAL: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) Whether any Gudilines have been 

issued in regard to the Hoisting of 

National Flag on Republic day/ 

Independence Day; if so, what are the 

details in this regard; and 

(b) whether it is a fact that Police 
obstructed and prevented the Bhartiya 
Janata Party Workers in hoisting the 
National Flag on 26th January, 1993 at 
Vaoakkanchery in Palghat District of 
Kerala, if so, what are the reasons 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTYRY OF HOME AFFAIRS 
(SHRI P.M. SAYEED): (a) The 
guidelines issued to all State 
Governments/Union Territory 
Administrations for celebration of the 
Independence Day, inter-alia, prescribe 
ceremonial unfurling/hoisting of the 
National Flag at State, District, Sub- 
Divisional/Block and Panchayat levels. 
As regards the Republic day, the pattern 
of celebrations in the Capital which 
includes unfurling/hoisting of the 
National Flag is communicated to the 
State Governments/Union Territory 
Administrations with a request to ensure 
that the day is suitably celebrated. 

(b) According to the information 

furnished by the State Government with 

a view to avoiding breach of peace the 

Police had to prevent the BJP workers 

from hoisting the National Flag on 26th 

January, 1993 at Vadakkanchery because 

the site chosen by the BJP was very close 

to the Mananam Maidan, Vadakkanchery 

town which had permitted by the 

authorities to be used by Congress (I). 

The BJP members finally hoisted the 

National Flag at 

Vadakkanchery—Alathur Road Margin 

near Police Station as agreed and 

dispersed peacefully. 

 

Population Density as per 1991  Census 

1071. SHRI SARADA MOHANTY: 
SHRI SOM PAL: 
SHRI CHIMANBHAI MEHTA: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the details of districtwise 

population density per square kilometer, 

in Madhya Pradesh, Gujarat, 

Maharashtra and Tripura; and what was 

the position -of these States in respect of 

population density amongst other States 

and Union territories as per 1991 census; 

(b) what was the rural and urban 

population breakup in different States in 

regard to population density; and 

(c) what specific steps at the Central 

and State Government levels are 

proposed to be taken during the 8th Five 

Year Plan to reduce the population 

density; and what targets are 

contemplated year-wise in different States 

and country as a whole? 


